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THE VICE-CHAIRMAN (PROF. P. J. JURIEN): O.k. Now, discussion on the working of the
Ministry of Road Transpart and Highways is concluded. ...(0nterruptions ... Please sit down.

. (Interruptions ...
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THE VICE-CHAIRMAN (PROF. P. J. JURIEN}: O.k. Now, discussion on the working of the
Ministry of Road Trangport and Highways is concluded. Hon. Minister will reply tomorrow.

. (Interruptions ).
STATEMENT BY MINISTER

Decision taken by Board of Delhi Metro Rail Corporation on the accident
at the DMRC construction site on 12th of July 2009

THE MINISTER OF URBAN DEVELOPMENT (SHRI S. JAIPAL REDDY): Sir, | am to make a

statement. ...(Interoptions)...
THE VICE-CHAIRMAN (PROF. P. J. JURIEN): No, no. ... (dnterryptions ... Itis last but one.
SHRI 8. JAIPAL REDDY: How long will the House sit, Sir? ... (interruotions ). .

THE VICE-CHAIRMAN (PROF. P. J. KURIEN): First Special Mentions and immediately after
that. ... Interryptions ...

SHRI 8. JAIPAL REDDY: They will take their own time. ... (Interruotions )...

THE VICE-CHAIRMAN (PRCF. P. J. KURIEN) : Okay, if the House agrees, | wil allow the
Minister to make his statement and after that we can have Special Mentions.

SOME HON. MEMBERS: Yes, Sir.
THE VICE-CHAIRMAN (PROF. P. J. KURIEN): Ckay, fine. Mr. Jaipal Reddy.

SHRI S.JAIPAL BEDDY: Sir, | have to make a statement on the decisions taken by the Board of
Delhi Metro Rail Carparation on the basis of the report of the high level committee that inquired into
the incident at the DMRC construction site on the 12th July, 2009,

Sir, as | have already appriged the House on 13th July, 2009, a launching girder along with a
portion of Metro viaduct collapsed at Zamrudpur near East of Kailash in South Delhi at about 5.00

a.m. on 12th July 2002, A high level four member Inquiry Committee was congtituted by the Delhi

285



Metro Rail Corporation (DMRC) to investigate the incident. Subsequertly, the Chief Engineer
(Design) of DMRC was withdrawn from the Committes on 21st July, 2009 and the remaining experts
have now submitted the Report. The main findings of the Committes regarding the causes of the
accidents are (1) serious deficlency in the design of the cantilever arm; and (il) the concrete not
having the adeguate strength probably due to lack of adeguate curing of the concrete. DMBG had

decided 1o take the following action:-

() The Design Corsultants, M/s Arch Consultancy Services to be blacklisted for five years.
The structural consultant M/s Tondon consultants, who did not give the correct advice to DMRC, is

being debarred for two years.

() Shri V. P. Srivastava and Shri Mukesh Thakur, the two Deputy Chief Engineers directly
responsible for the designs and site supervision, have been placed under suspension.

(e Shri Rajan Kataria, the Chief Engineer (Design), DMRGC to be issued with & major peralty

charge sheet.

(f) Shri C. Mallonga, the expatriate Consultant of General Consultants, who had direct

responsibility for ensuring quality of works, to be immediately de-mehilised and replaced.

(@ The Contractor M/s Gammon India to be issued a show-cause natice for blacklisting for

two years.

(D Shri Vigy Anand, the Director of DMBC in whose juriediction thig accident took place as
well as the previous accident involving a launching girder collapse, has been repatriated back to the
Railways .

)] The DMRC has started a special drive to check all the cantilever piers so far constructed
and thelr designs are now being rechecked by M/s Shirish Patel and Associates, a well known
Design Consultant. Based an their advice, necessary action will be taken to ensure that all the

cantilever piers are safe.

6))] The DMRC has also decided to get all the designs checked in future by the General
Cansultants or by an outside Consultancy. The Design Wing of DMRC s also being substantially

strengthened.

(> The General Congultants are also being strengthened to ensure safety and guality of

congtruction.

)] DMRC has also initiated steps to revitalize the Tool Box Safety Drill to all the workers
before commencement of the shift. DMRC has also started a crash course for three days in safety
rules and regulations for every worker invclved at the congtruction site. The entire work force will be

covered within a period of 15 days.

THE LEADER OF THE OPPOSITION (SHRI ARUN JAITLEY): Sir, the han. Member has in the
statement elaborated what action is proposed to be taken against consultants, contractors, officers,

engineers and it is said that the design of the cantilever arm was sericusly deficient. | have got two
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clarifications to seek. My firat clarification ig: the action will be on etc. and that is an issue on which
the Minister has elaborated. Has the Minister looked into or have the experts looked into the fact that
in order 1o reach the deadline for the Commonwealth Games, the hurry in the time phase which ig
taking place is seriously compromising the safety considerations 7 After this accident and the last one
which took place late last year at Lakhsmi Nagar, now a series of defects are being pointed out in the
media and some admissions are alzo being made by the DMRC which was otherwise doing an
excellent Job in Delhi. This is a matter of concern that in order to meet that deadine of the

Commonwealth Games, are we compromising on security?

The second cne ig: The elevated platforms of the Metro at both the places-Laxmi Nagar and
Zamrudpur—where the two major accidents took place are in very congested localities. At least, this
oneis not a broad road; it is a little bit narrow road. Even when this was being planned, there was a
huge demand amangst the peaple living in those areas that like in many other areas this should also
be underground so that the safety consideration, as aleo the assthetic consideration of the national
capital could be retained. |s there a serious consideration going on that to have such indefinitely large
elevated constructions was & compromise also with safely in order to save the extra expenditure

which may invalve by having underground Metra? Thank yaou.

7} TSt 93T (ST MR eT) « WY, d Commonwealth Games & a9 & &1 Jo= @2 &1 {3 Su®]
deadline FIFEHT 11 &1 T ST 21 £, B2 1 T8 safety value T THSIAN 01 T8 1501 <1 W81 82 § T81
e grEe T, o 30T Sit 1 g )

SHRI PRASANTA CHATTERJEE (West Bengal): Sir, the hon. Minister in his statement has
mentioned two deficiencies for the causes of the accident. The firet one ig a gerious deficiency in the
design of the cantilever arm. He has elaborated it. The second point he has said, 'the concrete nat
having the adequate strength.' This is the second paint. He has drawn the conclusion. Then, he has
added, ‘probably, due to lack of adeguate curing of the concrete.” What is the reason? This
staterment is prepared by his department officials. On the one hand the hon. Minister is saying that
the concrete doeg not have adequate strength and, on the other, he says that there is lack of
adequate curing. Sir, perhaps, the hon. Minister is not sure whether it is due to lack of adequate
curing of the concrete. Nothing has been mentioned about the action on these things in the Report.
Then, Sir, there ig lack of serious supervigion. The han. Minister has not reported what wags the
reason for that and why the concrete does not have the adequate strength. He has drawn the
conclusion. And, what is the resson? He says, 'perhaps, due to lack of adequate curing of the
concrete.' | want to have clarification from the hon, Minister on this and why no action has been

reported about the second point. Thark you.

SHRI TIRUCHI SIVA (Tamil Nadu): Sir, it is appredated the actions taken by the Ministry and the
regolution to restart the work within a pericd of 15 days. | would ke to know whether it will cover
what is stated in para 7 of the Staterment. It says, The DMBC has started a special drive to check all
the cantilever piers so far constructed and their designs.” Sir, If they are found to be faulty, will it be

possible to set them right within these fifteen days? Thark you.

287



IR TR (RER) : U9, 497 <6 ware 7 2 5 anfl =i RUTE ang & 6 5 T A SRR &
T B . (FET)...

USH A WS : AL ... (ST ). .

7 I e ¢ B, 17, AR AR A S U gue © TR R O O I S gl
T BT YA g1 SIS ? AR S | £ AT S 911 I8 safety point of view W 81 SRTT?

SHRI BHARATKUMAR RAUT (Maharashtra): Sir, whatever happened ig very unfortunate. My
request and suggestion to the Government ig, why not the entire work be suspended, get it checked
by third party expert, the names of which you have mentioned. | am saying this because we are
playing with the lives of thousands and thousands of people. Forget the Commonwealth Games now.
The Commonwealth Games will come and go. But, the Metro will remain for 100 years. Thig is

numter one.

Secondly, | come from Mumbai. Metro wark has started in Mumbai. | want to know from the
hon. Minister what type of security measures that the Government is taking. Now, we found that
there is a fault in design, if it is so, what will happen to Mumbal Metro? As Mr. Jaitley has rightly said
that the area is very narrow. In Mumbai, it ig narrower than Delhi. Therefore, my suggestion to the

hon. Minister is to suspend the work and get it re-examined in Delhi and Mumbal. Thank you.

SHRI MATILAL SARKAR (Tripura): Sir, the hon. Minister has mentioned two major causes of the
accident. My question is, whether these two cauges correspond only to the places where the
incidents ocourred or all throughout . | want to know whether you have examined it. Whether it ig all

throughout, that has to be enguired.

THE VICE-CHARMAN (PROF. P. J. KURIEN): Mr. Machu; ask cne gquestion only.

- (Interruptions ...

SHRI PENUMALLI MADHU (Andnra Pradesh): Sir, the Minister in his explanation tried to

- (Interruptions ...
SHRIMATILAL SARKAR: Shall | repeat 7 | think, he has not heard.
THE VICE-CHAIRMAN (PROF. P. J. KURIEN): He has heard. Yes, Mr. Madhu.

SHRI PENUMALLI MADHU: Sir, | would like to know which ig the mast important aspect of
causing such an accident. That iz not spelt out clearly. The major cause for this defect is not praperly

presented. | would like to know what measures they are going to take.

DR. PRABHAKAR KORE (Karnataka): Sir, this is the statement of Minister regarding accidents.
But, today, if you had just gone through media statements, there are even new places where they
have found the cracks at various cantilevers, | want to know whether this whole project is design-

defective. If 20, what is the next action that the Government s going to take? That is my question.
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SHRI S, JAIRPAL BEDDY: Sir, | am grateful to all the nine hon. Members, maore particularly, to the
Oppasition Leader, Shri Arun Jaitley. [ would like to make one general cbeervation. Accldents should
be avoided in principle. But during the construction time, accidents take place, unfortunately. We
should, however, try and avoid, at least minimise, the number of accidents. | would like to state in all
humility, going by interrational benchmarks, at the construction time, we are not doing badly. \We

are slightly ahead of Singapore, slightly behind London. That, hawever, is no source of comfort.

We need to understand ancother thing. Accidents that occur at the construction stage are
qualitatively different from the accidents that accur during the cperation time. It gives me satisfaction,
if not pride, to tell the House that during the last seven years of Phase-|, DMRC, not cne accident
has taken place during the operation time. Therefore, there are all kinds of fears in the minds of
people because this distinction between accidents during the construction time and accidents during
cperation time ig being blurred. Therefore, we, at least, the han. Members, should note it 2o that the
people will be able to assimilate it. Arunji has made two relevant points. One g, whether we are
compromising on quality, efficiency for the sake of hype. | should like to tell the House with all the
sense of respongibility that safety is not being compromised. The Commonwealth Games is no doubt
g big peg on which we hang the targets of our major city projects. It ig our natural anxiety, as a

nation, to see that the Commonwealth Games event leaves a lasting legacy.

| was watching the BEC only two days back where even Londaners were seeking to leave behind
g lasting legacy after thelr Olympic Games in 2012. It is a legitimate, natural, national aspiration. But
all these things are not being built for the sake of the Commaonwealth Games; they are being built
with a focus on the Commonwealth Games; they would have been built even without the
Commonwealth Games. Therefore, | wolld like to assure the Leader of Opposition and all Members
that safety i not being compromised. We have enough cushiong in terms of time schedules. Some
of the schedules may be relaxed; even so, we will have time enough to complete all our programmes

in time for the Commanwealth Games.

There iz a general opposition to elevated metro. The difference in cost between the elevated
metro and underground metro is almost three times. Secondly, and equally importantly in my view,
the safety requirements needed for the underground metra in regard ta fire hazards and others are far
maore elaborate. Therefare, it is incorrect to think that the underground metra is somehow safer than
the elevated metro. This kind of an impression is there among the people. | would like to address

those concerns; thig is nat the case.

Sir, han. Member, Mr. Prasanta Chatterjee had raised a paint in regard to inadequate strength of
the concrete. | have loaked inta this when the report was given to me. | am told, concrete was found
to be lacking in strength while the gquality of cement was good enough. Therefore, this was an

cbservation made by the technical committee.
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SHRI PRASANTACHATTERJEE: Are you reconstructing it?
SHRIJAIPAL S. REDDY: No, we are not.
SHREI PRASANTA CHATTERJEE: But the concrete does nat have enough strength.

SHRI JAIPAL 2. BEDDY: Ma. For everything, the technical committee doess not have to come to
definitive positions. They give a repart. They referred to two variables, namely, the concrete, the
averall product, and the input called cement. The word 'probably’ was inserted because the
technical committes in ite repart did nat give a finally affirmative position. Therefare, | used the word

‘orobably’ there.

SHRI PRASANTA CHATTERJEE: You have drawn the conclusion that the concrete does not

have adequate strength and then said 'probably” about the action.

SHRI JAIPAL 3. BEDDY: Far example, the contractor concerned in the case of concrete was
Gammon India. It is a major construction company . A show-cause notice s being igsued to Gammaon

Indlia for blacklisting the company. This, vou will appreciate, is a very serious step that we are taking.

Cantilever piers become necessary wherever there are sharp curves. The &7th pler, no doubt,
entailed a long cantilever. Some mistakes have crept in, which have been honestly admitted to. Shri
Rajniti Prasad had referred to some piers now being found to have cracks. Inall, | am tald, there are
18 cantilever piers — which are different from other piers, as you know which are found to have
cracks. These cracks could be superficial or could be structural, if they are superficial, of course, we
do not have to bother. I they are structural, then we have many other ogtiong like external pre-
efressed treatment, jacketing, etc. These could have been done far six to seven piers also. But this
wag not done because the consultant gave a wrong repart that the crack wag superficial. Therefore,
we don't have to worry sbout any of these things. Every cantilever pier in the whole city is being
thoroughly checked. In case any of them ig found to have a structural problem, some of these

fundamental remedies will be applied.

Sir, Bharatkumarji suggested a remedy. | think the remedy you are suggesting ig infinitely worse
than the malady we are facing. | don't think that we should rush to such a panicky conclusion. Please
da not spread the panic. DMRC is a magnificent product on which India, as a country, is proud and |
may aleo tell you that it stands on its own in the comity of nations as well. You are trying to develop
doubts about metro rail tself. That is not correct. Whether the metro rail iz built through PPP maodel

... (Interruptions ). ..

SHRI BHARATKUMAR RAUT: Don't mistake me. | am not taking any doubt an anything, nor am |
blaming. ... Interruotions )... | am saying that we are playing with the lives of lakhs of people. The
metro will be remaining there for next hundred years. So, why don't you suspend the work for fifteen
days or one month, check everything, clear all your doubts and then restart the wark ? That is the

simple thing because | alsc have the background ... (nteruptions ).

SHRI S, JAIPAL REDDY: | appreciate your concerns and | appreciate the nobility of your matives.

But we should not get scared. Phase-1 of DMRC has been running magrnificently, almost faultlessly
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for the last seven years. This must set all your doubts to rest.

Now Madhug of CPM, my good friend, has asked me as to what is the major cause. | referred to
two major causes. | cannot now substitute my judgement for the judgement of the Technical
Committee. The Committee has arrived at the conclusion that there are two causes. | am nat

competent to respond to as to which one of the two is more important.

SHRI TIRUCH! SivA: Cantilever piers were found defective. Will they be completed within 15 days

time-frame?

SHRI 2. JAIPAL BEDDY: Mo, fifteen days period i meant far training and retooling of workers.
What we are firet doing is to get every cantilever pier checked, nat anly 18 piers which have shown
cracks but every ather cantilever pier. | will not be able to give a time-frame, but | am making a
commitment in regard to thorough checking of every cantilever pier. Sir, well | thank all the hon.
Members and | wauld like to assure them that this was a mishap . There was a fault in the process of
construction of 67 plers. That has alerted us to all the negative possibilities. We will be on guard.
From every accident, we alzo learn. | am sure DMRC which has done a wonderful job will learm mare

gs an institution from this incident.

THE VICE-CHAIRMAN (PROF. P. J. KURIEN): Now, we shall take Special Mentions. Those

who want tolay their Special Mention on the Table can do so.

SPECIAL MENTIONS

Nesd to take steps for propsr managemsent and consservation of religious places of archasological

importance in Jammu and Kashmir
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